
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CITRON INFRAPROJECTS LIMITED
(Under Regulation 364' (1)of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

II{FRAPROJECTS LIMIT E DcrrRor{
CIRP

For
t1{

Date: 28th September 2026
Place: Surat

IRP/ RP
CA Sunil Kumar

IRP for M/s Citron Infraprojects Limited
IBBI Registration No. : IBBI/IPA-00 1 /IP-P0 1 0 1 I 12017 -18 I 1 1 662

301, 3rd Floor, Reegus Business Center, New Citylight Road,
Above Mercedes-Benz Showroom, Bharthana-Vesu, Surat-395007

RELEVANT PARTICULARS
1 Name of the corporate debtor along with PAN/

CIN/ LLP.No.
Citron Infraprojects Limited
I11 71 0OMH20OBPLC1 77 616

2. Address of the registered office 97, Maker Tower F Cuffe Parade,

Mumbai Citv. Mumbai. Maharashtra.
a
J. URL of website No Website Available
A Details of place where majority of fixed assets

qrc lnoqted
Mumbai

5. Installed capacity of main products/ servrces Not Known

6. Quantity and value of main products/ servrces

sold in last financial vear

NA

n Number of employees/ workmen Not Known

8. Further details including last available financial
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of
the orocess are available at URL:

Interested parties can obtain required
information by sending email to:
ip. citroninfr a@gmatl.c om

9. Eligibility for resolution. applicants under

section 25(2)(h) of the Code is available at URL:
nterested parties can obtain required
nformation by sending email to:
p. c i tro ninfr a@ gmarl c o m

10.. Last date for receipt ofexpression ofinterest 3'n October 2026

11 Date of issue of provisional list of prospective

resolution applicants

19tn October 2026

t2. Last date for submission of objections to
provisional list

24th October 2026

13. Date of issue of final list of prospective
resolution annlicants

27tt' October 2026

t4. Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

29th Octob er 2026

15. Last date for submission of resolution plans 28th November 2026

16. Process email id to submit Exoression of Interest ip.citroninfra@gmail.com


